727 Written Answers

the various trade unmions of port and
dock workers in respect of each Port
Trust and each Dock Labour Board
ag verified officially by the Chief
Labour Commissioner?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHR] T.
ANJIAH): A statement is laid on the
Table of the House. (Placed in
Library See No., LT-971/80).

Arrears of P.F. Dues against Khardah
Jute Mills

2124. SHRI INDRAJIT GUPTA:
Will the Minister of LABOUR be plea-
sed to state :

(a) whether the Khardah Jute
Mills has been under Government of
India management since 1977;

(b) whether the management is in
default of Provident Fund dues
amounting to over Rs. 26 lakhs;

(c¢) whether the books and accounts
of the Provident Fund have not been
audited since 1972;

(d) whether numerous representa-
tions have been made by the affected
employees; and

(e) if so, the action
matter?

taken in the

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHR] T.
ANJIAH): (a) Yes,

(b) to (e). The requisite infor-
mation js being collecteq ang will be
laid on the Table of the House.
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